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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
==22RYL 1HE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

O.A No. 178/2024
Title of the case:- |

News Item titled "Increasing pollution badly affecting water bodies
in Bhaderwah" appearing in Greater Kashmir dated 15.01.2024.

IN THE MATTER OF: -Progress Report on behalf of Deputy
Commissioner / District Magistrate, Doda.

May it please your Lordships,
The answering respondent most respectfully submits as under:-

1. That the aforementioned case is pending adjudication before the
Hon’ble Tribunal, Principal Bench, New Delhi.

2. That the case was listed for hearing on 06.01.2026, wherein the
Hon’ble Tribunal has directed the answering respondent to file a
fresh comprehensive and complete progress report. Detailed
operative part of the order is reproduced as under:

“..4. We find that above information is not only incomplete
but it does not provide for complete remediation of the
problem. Even otherwise, timeline for some of the work is

S nmmissmg to expire within next 02-03 months. Hence, we
Doda pqr_mig the respondent no.2 to file a fresh comprehensive

and complete progress report by way of affidavit at least

one week before the next date of hearing disclosing the

work completed and clear timelines Jor remaining work.”
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3. That pursuant to aforementioned directions passed by the Hon'ble

Tribunal, matter has been taken up with all stakeholders by the
District Administration and upon thorough deliberations, revised
timelines in respect of the remaining / pending activities have been
fixed. Moreover, effectiveness check of the activities completed has
also been carried out at the ground level by a senior team of officers
lead by the Additional Deputy Commissioner (ADM) Bhaderwah
wherein impact of the implemented activities has been assessed.
Updated copy of the Action Plan / Progress report dated 04.04.2026

is enclosed and marked as Annexure-R1 for kind perusal of the
Hon’ble Tribunal.

. That it is respectfully submitted that the District Administration is

according highest priority to the action plan submitted before the
Hon’ble Tribunal for the remediation of the problem and remains fully
committed to the expeditious implementation of the remaining
components of the Action Plan and assures the Hon’ble Tribunal that
the pending works shall be completed within the specific timelines.

That, in addition to aforementioned works, quality of water is being

closely monitored alongside, by J&KPCC. In this context, water
samples have been found conforming to the specifications.

Copies of the report of water samples dated 27.02.2026 are
enclosed herewith and marked as Annexure R-2 for perusal of

Deputy Cgrd?ﬁgiﬁgn’b? Tribunal.

6. That the answering respondent has been transferred as District

Magistrate of the District vide Govt. Order No. 230-JK (GAD) dated
20.02.2026 and immediately upon assuming office has accorded
topmost priority to the activities identified / undertaken for

remediation of the issue arisen and in this regard frequent follow up

@
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and review meetings are being held with senior most officers of all

involved departments.

IN THE PREMISES,

Therefore, keeping in view of the above stated facts, it is
respectfully prayed that the submissions made herein above and
those to be urged at the time of hearing, the progress report may

kindly be considered and taken on record in the interest of justice.

Deputy Commissioner / Di

~ (Answering Respondent)

©



PROGRESS REPORT OF NGT ACTION FLAN

Progress Report as on 01.04.2026

Impact of Targets Achieved

As reported by the Chief Engg. Urban Engg.
Deptt (UEED), technical evaluation of the bids
had been completed however the same could not

be finalized, as one of the biddern filed a case
before the Hon'ble High Court of J&K against
other tenders of the Deptt. This is due to the fact
that one of the participating bidders has
approached the Hon'ble High Court of J&K

S KLD FSTP to be

against the other tenderers/hidders.

Due to above reason work has

B
dated 06.03.2026 against which three (3)
bids have been received and the same are
under technicsl evaluation process, which
shall be filnalized in & week's time,
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The procurement of a 3 KLD
Cesspool Tanker /Suction
Machine has facilitated the safe
and efficient collection and
transportation of sewage and
septic waste which has
effectively prevented the direct
discharge of waste into open
areas and water bodies, therehy

af watr in Neeru river,

improving sanitation and quality

—_— ]
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Construction work of DEWATS got damaged due
. to unprecedented rainfall.
Three Decentralized A consultent engaged by the Directorate of
waste water Rural Sanitation J&K to provide an expert
treatment systems apinion on the resilience of these
[DEWATS) to be structures/sites against such flood events in the
established near: future opined that the said sites were highly
.En“.._-n ﬂlﬂaq. from o . flood-prone and not suitable for the construction
rural areas is . wence point of DEWATS. waiting
getting drained in |Lamgarh Nalla & Bhaderwah f 30.12.2026 ..PnEE EE_ME.#I
water bodies Neeru at Sarol bagh |XEN REW L Pursuant to asbowve, fresh site visits were Approval
without any Udrana Doda undertaksn by the Rural Development Deptt.
treatment. along with Revenue Deptt. and three new
2. Near Sartingal sltes bave been ldentified for conatruction of
bridge & graveyard in DEWATS.
Monda
Bubssguently DPRs have been submitted by
3. Near Butla the Asst. Commissioner, Panchayat to
Director Ganeral Rural Banitation for accord
of adminlstrative approval.
1. Waste generating from
households is getting properly
. pite to be disposed subsequently
e e inereased from 15 to BDO 30.04.2026 All 77 spakage pits (30 -Addl.) have been ,_E..uﬂ preventing stagnation in streets. | Annexure-
soakage pitsin |40 o cotering need | Bhaderwsh [C0 successfully constructed. Achieved . D
rural area PR el 2. Foul smell nﬂn:ﬂ.ﬂwnﬂﬁ
conditions in streeta has
drastically reduced.
B, The Bio-Effiuent Treatment Plant of 20 KLD 1. Diacharge coming out of
treatment plant of 30.03.2026 |has been installed at the Modern Slaughter Slaughter house is now not
e o House. The plant has besn successfully Targst Nowing into water bodies. Annexure-
Slaughter house to be tested, and the waste water samples have Achieved G ) E
Hishod to provent] Direderemb been tested by JAEPCC and us per report 2. Proper scientific disposal of
peuamT o dated 18.03.2026, parameters have been discharge has lead to improved
Waste from _E._“. & found within permisaible Umits. witer quality.
Slaughter house is -
getting directly
discl 1 ints The closure/sealing of the ald
water body. slaughter house has effectively
Old slaughter house Ewcn ﬁr 01.09.2025 mhwm_u_.ﬁ_wn house has been sealed and is not smw__p.,nnmm w_ﬂ_.”_._.n....sm ﬁ .H.mﬁ.ﬂs of h“_.u
1o be discarded. i« ity i i
facility into nearby water bodies,
thus preveting water pollution,




Sewage treatment
Treatment plant ﬂ.._uhﬂ installed in sub , 1
Sub-Division |in P district Hospital Executive EE#EEEE
vision |installed in sub Engg, | 30.05.2025 |Bhaderwah has been successfully
Hospital |district Hospital bhaderwah to be kiehicial commissioned and made opera o Sewage waste from the hospital -
Bhaderwah |bhaderwah is not |made 100% Doda/Udha 09.10.2025 as per report of Executive Engg, | At ra |oor e, cocesfully treated | Ann
operational. operational and s Mech. & Hospital Division, Doda dated i e £
handed over to Chief p 30.03.2026. preventing water pollution.
Medical Officer
Two orange hotels 1. 20 KLD STP has been installed and made 1. The installation of thess
one in Amira e i S functional at Tourist Facilitation Centre, rﬁmﬂﬁ ._H.H“Hn.. amnnu Plants (STPs)
Commercial |Nagar and another . Telligarh Bhaderwah. S .
3 |Establishmen |in Teligarh have plants for treatment Bhaderwah T . wastewater management which [ ——
of the waste Devw 01.04.2025 ; . has led to a substantial
' P scwage - 2. STP has been installed and made functional | Achieved | i = G
operating without |Bcnerated. Authority at M/S Shiva Residency Amira Nagar reduction in pollution of nearby
STPs Bahderwah. water bodies and has been
helpful in improving water
quality.
0
P 1. A wotal of 250 defaulters from the Municipal
area have been identified and served notices till 1. Notices / challans have acted
date. These defaulters have been presented as effective deterence and
n..nn.un_nh_n formed to before the Lok Adalat for further proceedings. resultantly septic tanks are
mﬂﬂ_n._n waste identify Houscholds being constructed by
coming out of and Govt. 2. Out of above, Sixty (60) Government households,
various undertakinps which EOQ MC employees have also been identified, and
o households is have no septic tanks | Bhaderwah departmental action against them has been 2. Moreover, no permission for
rom . |Boving into water v - ] N i et st bt aidrar-
as the in SSI0TIET, . e Administration
Houschold |4 eehldn have |water bodies and Bhaderwah without provision of septic tank
not constructed  |punitive actions to be 3.A total of 83 defaulters in rural areas have in the said construction
septic tank. undertaken against been served notices to date. As on date, 48
violators. defaulters have already constructed septic tanks 3. Twenty Govt. employees have
within their households, while the remaining constructed Septic tanks in their
defaulters have also initiated the construction of ouseholds,
septic tanks.

/%
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1. The construction aite got damaged due to
unprecedented rainfall and the DPR for e
restoration of said construction site has been No untreated waste is lying in

dumping site at -
MRF facility ﬁﬂcc_:._.maadﬂnh_a by prepared and submitted to the Director Urban open area near MRF facility and
Dranga __.._.n”.___ of blomining to EOMC | 40 12 2027 [Local Bodies for approval/release of funds. Target |resultantly foul smell has been
mrﬂni“.w_ .”- be done as per CBCP Bhaderwah Achieved |eliminated and minimized
EE_..___, AOTTRA 2. In spite of above damage, a major portion breeding of flies etc.
landfill is on verge of site was made operational and biomining
of getting of waste has been completed ahead of
exhausted. schedule.
1. The upgradation of the
Vermi composting composting unit has
facility of urban significantly enhanced the
area at Dhrangs is | Upgradation of nﬁlﬂ&iigﬁa
only partially capacity of processing, ENSUring scen
Treatment & |opecrational. It has |composting unit from EQ MC : i g and environmentally sound
2 Capacity of vermicompoating facility at Dhranga | Target .
Pﬁig of nﬁin_aﬂwﬁdiﬁ.& MMHWLM NHMH Bhaderwah |01-12-2024 |, . @ heen increascd to STPD. Achieved Eﬂuaﬁmuuu. ent of biodegradabie
beds available of waste penerated to
only 8 beds are  [be done. 2. It has further resulted in
functiomal as af improved segregation, faster
today. decomposition, and higher-
quality compost cutput.
1. Open dumping of the waste
has reduced as the compoat pits
have facilitated proper
scgregation and scientific
Insuficient disposal of biodegradable wasate
compost pits in  |No. of community BDO All 69 Composts [18-Addl.) pits bave been at the community level.
rural area for compost shedstobe | o, " 30.04,2026 |suceessfully contructed by the Rural Target
treatment of solid |increased from 19 to Development Department, Achieved |2 Production of nutrient rich
waste, 51. compost has increased and the
same is further transferred to
MRF facility for subsequent
distribution.
1. Due to effective waste
Coverage area for paci
Coverage arca for aor f0 doar eoliection nu.__n...du:. Lsﬂnm.unmlm_ﬁn:
door to door gl e s n dumping and littering in the
”._n“_””_am!..._ ..H_-: 100% in muncipal EO MC Target |100% Door to Door collection of waste has been area have reduced greatly.
70% only, |27°8 by “n of the Bhaderwah | achieved |implemented in all wards. 2. Resultantly, fition of
year by :on_.—n.“.n hygiene has improved which
more machinery may contribute to reduced
i o health hazards.

A



| 1. Total fencing length of 4550m including all
bridges within limits of Municipal Counsel

Bhaderwah has been estimated by Executive
Source waste Engg. PWD Bhaderwah out of which 3200m is
6 |Segregation & on road side and 1350m is for plugging of
Collection bridges and narrow stretches within limita of MC
i , Bhaderwah. By including length of residential
ns_n E:H.me.wum EO MC houses and commercial shops along side river
Open dumping of length) along benk on Bhaderwah | sides, total length will be approx. 6Km.
waste into water all hotspots within XEN PWD | 30.08.2026
bodies municipel lmits to be (R EY) 2. For above mentioned work, EO MC
done. Bhaderwah Bhaderwah has released Fs 100Lacs in favour of
above agency.

3. As of today 15% work amounting to Ra.
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10.52lacs has been completed.
Waste from Collection of waste from
Vegetable and vegetable [ fruit vendors and
Fruit market is Wnﬂnnﬂ“ﬂhs chicken shops has reduced
Source waste :i#ﬂ—nﬂ.lﬂ#nﬂ: sk o8 BO MC i Hﬂuu_ulnnﬁr_nﬁ?qgﬂguﬁlﬂﬁg ttering of organic and
T |Segregation &|on daily basis ‘ Jfruit | Bhad i _um vegetable/fruit and chicken shops has already perishable waste in open areas.
Collection  |leading to lot of 2 ﬂ-_..n_uﬂ. been introduced.
‘waste getting hich has significantly reduced
scattered / carried ' foul odour and unhygienic
to other areas. i
1. Door-to-door wasle collection is being carried
out in the designated rural areas, for which four
(04) vehicles have been hired from private
dealers. Further, a proposal for procurement of
an additional four (04) vehicles for door-to-door
waste collection in rural areas of Bhaderwah has
c ?.Eﬂlﬂﬁiﬂﬁﬁnnn
been :Hﬂ:ﬂn to the competent autherity for inat of open dum: e
P .._EEFEEU%.H.«.EE
i ST e 2. A Memorandum of Understanding (MoU) has SaenabeL, aad snistien in
; |been signed between the Block Development
Waste collection is|collection to be BDO 01.01.2025 |Oficer (B Bhaderwah. and
not effectively  |introduced in rural Bhaderwah o __ UD_.... e B3 EHHE&I has also promoted betier
doie o rurel aroe. Officer, Municipal Committes (MC), regarding iiﬁ
area. g e £ MANAgeEmMEnt practices
the disposal of rural waste at the Material among residents, minimized
Recovery Facility (MRF). i

3. Another MolJ has been signed between the
Executive Officer, MC Doda, and M/s Ex-
Servicermnen B.S. Security Agency, Ward No. 06,
Karan Nagar, Udhampur, for the disposal of
waste generated from various Army camps
located in the rural areas of Bhaderwah.




e

waste

different places.

be done.

pollution.

_| ; Installation of The installation of iron mesh at
waﬂi waste wire/iron weah at EO MC 1, Iron mesh installed at mouth of all drains and the mouths of all drains has
coming out of mouth of deep drains Bhaderwah 30.10.2024 the solid waste collected is processed at Material effectively prevented the entry of
uonwm?“.._mm is bo stop Aowing of [ KEN FWI Fecovery Facility (MEF) Bhaderwah. A .“...ﬂ.mmw_ solid waste into the drainage
n&ﬂhﬂﬂﬂﬂ.a € |aolid waste into water i ; T b CHEVER ™| syatem, thereby reducing
water bodies rlina Bhaderwah 2. Periodic frequency of cleaning introduced, instances of clogging and
overflow.
... . ... .. Managementof Plastic waste / Construction & Demolition Waste e
| T A iy et 3 i F A% ¥ i o L ¥ - Fy " H iy T e Sy
1. Conatruction work was initiated, however
shortly thereafter a portion of the adjacent BRO
road subsided followed by unprecedented spell
of rainfal] which adversely affected the ongoing
s construction of the Plastic Waste Management
No [acility Flastic waste Unit . s
available for management unit to BDO Annexure-
_nmunﬁu___n treatment vn established taking Bhad ; 30.07.2026 |2, In view of the fact that road adjacent to On going N
and EmﬂawE of |into account the total the proposed site of construction is sinking
plastic waste. waste generated. day by day, current proposed site has been
deemed non-feasible.
< 3. Fresh falternate site is being ldentified in
o0 linson with Revenue Deptt. for construction
™ of the unit.
Mo facility for 01.0L.2025
effective disposal |Seggregated Flastic EO MC Instances of plastic wrappers,
ic W of plastic waste waste in form of Bhaderwah [ |Volunteer Rag pickers have been involved for Tar polythene bags besides other
3] Unmm“_u.uwm.._m:ﬁ like palythene polythene bags, collecton and disposal fre-use/re-cycling of ____a.._uwnmﬂn plastic waste have reduced and
bags, sheets etc. is|wrappers etc. to be BDO 30.12.2024 |waste. this will have significant impact
available in auctioned. Bhaderwah on overall environment.
District Doda.
: Silinticn syt o sits It has prevented indiscriminate
: Construction & i i s dumping in open areas
Construction Sanlitin s for storage of EQO MC Site for storage of Construction & Demolition massat  |roaduid d T
9 |& Demolition |, tiered g¢ |CORSLRUCtion and Bhaderwah/ | 01.02,2025 |waste has been established within premises of chi Be L B, AR wRks hudics, Annexure-
P demolition waste to | XEN PWD MRF facility. Achieved (thereby reducing environmental O
degradation and visual

fe

-
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.. Miscellaneous activities =

I

1. Daily monitoring has been introduced by
ensuring Geo-tagged photographs of all covered

1. Implementation has ensured
greater accountability and
trunsparency in waste
management operations.

Lack of monitoring | Daily monitoring of FO MC

system to check  waste collection to be Bhad o o |BTEES O daily basis followed hy daily audit, T " 2. Real-time tracking and

adherence of Door |done and Geo-Tagged BDO mp nMpnﬁ bn_m..._..mm 4 |verification of field activities, has

to Door Cellection |photographs to be Bhaderwah 2. Special whatsup group of all concerned 1EVEC | resulted in improved efficiency

of waste shared on daily basis. personnel created for sharing Geo-tagges and service delivery.
Implementat photographa.

10 [0 of 3. No. of complaints w.r.t waste
Bk collection from general public
R have significantly dropped.

. . > i 1. Review tings have
1) Review by & 1. Quarterly review meeting along with spot visit i .
; . y ; s . resulted in quick identification
dedicated committee ADC iz being done by the by Addl. District Magistrate of on site issues [ bottlenecks.
No effective review |to be introduced. Bhaderwah_ Last review meeting was held on
e Bhaderwah | Imnplemnente .
by District 2B.03.2026. On going .
i , ; d 2. Matter is promptly talen up
administration 2] Monthly review by E : e
rol DC Doda : ki . with highest authorities for
Deputy Commissioner 2. Monthly review meeting is being conveyed by quick resolution thus reducing
Doda to be done the District Magistrate, Doda. i
CCTVs to be installed
at impaortant places
likee Old Bus Stand, Installation of CCTV cameras at
,ﬁ”ﬂhﬁuﬂnﬂwﬁ EOMC |40 oc pogs | CCTV's have been installed at Punejha Nallah, | Target wﬁ_wﬂﬁ”mcmw“ __“Hmwh,“nmﬁ L F e—
P Bhaderwah s Cld Bus Stand, MEF Dr. i Bazaar ieved
s Bazaer, Slaughter erw e us Stand, anga and Seri Achi throwing garbage into open P
enforcement EE... aeg ? r__._mm_ ete. ; areas [ water bodies.
mechanisms to H.ﬁ_z. identifying
deter people from |Viclators.
dumping garbage
in open [ water EQ MC e p !
: e 1.1
R - ] IR o b ety
CCTV footage to be  |BDO o au., B am.ﬂwn ool Significant reduction in no. of
done on daily basis  |Bhaderwah/ 30.05.2025 - : Target |viclators has been found,
d i chall Tehaild e i i i iwitiv i
H_ m__“.,n._..pm‘....mﬂwhn mmwﬂ.ﬁ m__mumwnﬂﬁw_. bt 2.This proactive approach is bringing a Achieved ﬁwﬁﬂﬂh_ﬂﬂnﬂdﬁﬂﬁﬁhﬂ H“..u
: ce.
the violators. SHO / DO transformational change through both
KPCC enforcement and motivation.

Mg



Special cross-
functional teams(CFT)
to be constituted for

; Speci - i
effactive enforcement peciel cross-functional teams have been

Constitution of special CFT has

of JEK N ﬂ.ﬁmﬂEﬁmn for effective enforcement of J&K Non \ tal

m.wanmmquMEn. Biodegradable (Management handling and ﬂ;ﬂ_.hﬂmn..ﬂ..aﬂ inter departmen
coordination.

[Management diapaosal) Act 2007, .FER

handling and Achieved

disposal) Act 2007,

i . y - Awareness of commen public
Routine challans and Fine amounting to Rs. 108640/ - w.e.f April s o impact of which
fines to be fans 2024 to Feh. 2026 has been realized from other : X ity
; . F is being reflected in reduced
introduced. violators till date,

challans. ]
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For creation of the

Awareness in general, The dissemination of awareness

AWEIETESS MCISaEESs messages through LED digital
to be disseminated : displays across the municipality
through LED Digital limit of Bhaderwah, along with
displays to be : : , the installation of signages and
installed within EOMC |01.03.2025 CCD displays, ﬁﬁnﬂnﬁ e alled mm:ﬂmﬂn hoardings on embankments and pu...m_nﬁv
B conspicugus places within town. within the town, has
Additionally signages significantly enhance public

Awareness |Low awareness of |/ Hoardings to be awareness regarding sanitation

creation  |public installed on and wasie management

embankments as well practices,
as wilhin town. |

Aweareness of common public

Regular
”p:w_“u_ﬂﬂhﬂn "_uH......___.._ ta ta be EO MC Speakers mounted on vehicles being used for Target ”m_..w %ﬁﬁﬁwﬁaﬂrgnw
= aking regul ts. achieved . ; -
speakers by 2 s g ey - getting reflected in reduced
administration violations / challans/Fine.
EQ MC

No frequent Public awareness to | Bhaderwah /
programs to be created [ improved | BDO e
increase through Information, |Bhaderwah / IEC activities calender has been prepared P hﬂwm,mwmﬁsuwﬁ enhanced
involvement of Education & Tehsildar wherein students, commen public ete, have also = ,...w:.am: oy ME.:.E:E— Em_nm.u regarding Annexure-
peneral public \Communication (IEC) |Bhaderwah / been involved on periodie basis, o v w.ah__..m_;ﬂmnsm.ﬂﬂn. R
regarding waste | activities on frequent |SHO ental protection.
management basis. Bhaderwah

X -~



Froprams on mativating people for waste

initiatives has fostered
community involvement in

management has been undertaken. Three Self Target |maintaining cleanliness and

help Groups namely Saika, Posha & Saheli has | achieverd sanitation, which is reflected in

been involved, reduced instances of apen

littering. I S

Special public 1. Bpecial programs have been initiated for
awareness drives cleaning of Neeru river as well as adjoining This activity has lead to removal
regarding cleanliness, areas. During Swachhta Pakhwada special drive Target of accumulated waste and Annexure-
waste generation and for cleaning of the Neeru River and its adjoining hieved |FEStoration of the uq.."...u 5
disposal to be areas was undertaken. e immediate surroundings.
planned on frequent
baszis. 2. Periodic cleaning of Neeru rver introduced.

387
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Annexure- A

UHION TERRITORY OF JAMMU & KASHMIR
OFFICE OF THE CHIEF ENGINEER J&K U, E.E. DEPARTMENT (J&K)
Main Office: Sulaiman Shopping Complex, Dalgate, Srinagar-190001, Kashmir
Camp Office (Hov-April) Transport Nagar, Harwal, Jammu-180006
c-mall: cojkucodBaogmail, com

Deputy Commissioner,
Doda.

No: CE/UEED/CY/ 25 [ S~ <4, Dated. £7.-04-2026

subject:- Used Water Management project in Municipal Council Bhaderwah undor
UWM. ,SBM 2.0 by way of Design & Construction of 2.0 MLD Sewage Treatment
Plant. Construction of Interception & Diversion Structures at Outfalls,
Conveying Mains, IPSs incl. Operation & Maintenance for 5 years after
successful completion of free trial run of 6 months

Sir,

The above subject work was put to tenders by the Executive Engineer, S&D Division West
Jammu vide E-NIT MNo: 21 of 2025-26 dated 31-10-2025 (1= Call) due to poor response the said
work was put to fresh tenders by the concerned Executive Engineer, vide E-NIT MNo: 40 of
2025-26 (2™ call) against the said E-NIT, the Technical Evaluation of the bids received was
completed but same could not be finalized due to the reason that one of the participating bidder
has filed the case in the Hon'ble High Court of J&K, against the other Tenders of this Department.

Due to the above reason the work was again put to fresh Tenders by the concermed
Executive Engineer, vide E-NIT No: 58 of 2025-26 dated: 06-03-2026 (3™ call) against the said
NIT 3 (three) bids were recelved and are presently under the Technical Evaluation process which
shall be finalized in weeks” time.

Hence the report is submitted for favour of Information and further necessary action.

Yours Faithfully

(Er. Jugal re Magorra) -L'
Chief Engineer {— — |
J&K U.E.E. Department
5 Camp Jammu
Copy to the :-
1. Superintending Engincer, S&D Circle Jammu for information.
2. Executive Engineer, S&D Division West Jammu for information and follow-up action.

3. File concerned.

13
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Annexure- B

I
MUNICIPAL COMMITTEE BHADERWAH

= =T = g N e

E

2 GPS Map Camera

Bhaderwah

)—i 23, E.-hadn—-r"uh 1€
s | at 32 987
'I.‘u'ed nesday, 01/

T8l GMT +05:30 _
S o > BEE TS ESTON.. TR T . . T

-~

Cesspool Tan er/Sucker Machine

Bhaderwahur

'l."fn-dr_;
GMT +05: —‘u
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Annexure- C

Unign Territory of Jammu & Kashmir o Erail:- sep Sodaifinmal som
Department of Rural Development & Panchayati Raj (J&K)
OFFICE OF THE ASSISTANT COMMISSIONER PANCHAYAT DODA

The Director General
Fural Sanitation
lammu & Kashmir

No: ACP/D/SBM-Gf2025-26/2 628 20 Dated : 97 6] 2026
Subject: Submission of DPR for construction of DEWATS.
Ref.: Yours office letter no. DRS/2025-26/11791-92 dated: 12-01-2026

Madam,

Kindly refer to the subject and reference captioned above, In this
connection find enclosed herewith the requisite information along with DPR of
said DEWATS as received from Executive Engineer REW Doda vide letter no.

XEN/REW/D/2025-26/9037-41 dated: 29-01-2026 for favour of further necessary
action at your end please,

Encl. A/A,
Yours Faithfully ,
5 _‘;?/ 2
g “_"__4—'_
ista ner Panchayat
a
Copy to the:-

1. District Development Commissioner Doda for kind information.
2. Executive Engineer REW Doda for informatio

il e TATGER] EgalooT

Government of Jamnyg, & Kashmir (UT)
DEPARTMENT OF RURAL DEVELOPMENT & PANCHAYATT RAD
E

DoDA

The Assistant Commissioner Panchayat,
Doda,

No.:- XEN/REW/D/2025-26/ 90 5% - | Dated:-19/01/ 2026

Sub.:- Submission of Detailed Project Report for construction of
Components of DEWATS: {I5+PGF)-reg.

Ret.i- Your good office endorsement no.:- ACP/D/25-26/2483 dated :-
29701/ 2026 & this office letter no,:- XEN/REW /D[ 2025-26/8039-43

Dated:-31/13 3635
Sir,

]

- ADropos to the subject cited & reference cited abowe, in this regard the capacity
af

Components of DEWATS(15+PGF & a5 por detail below:-
r:. | Name of Wark Block
=8

Panchayat  Capacity
N —— | ]
i Construction of Components of | Bhaderwan | Gatha
DEWATS (IS+PGF) at Lamgarh |
|| teallain Gatha Wear Fish Pord | 1 _
2 Constructien of Compenents of | Bhaderwah Sama | 25 KLD
DEWATS (I54PGF) at Sama |
Mallsh Near Mandir on laft side
| of Malsoo foot bridgs B [ =i -
c | Construction of Components of | Bhaderwah | Chakka 25 ¥LD o
DEWATS  (IS+PGF) Chakka |
Chinate Mallah near confluence |
4 | Construction of DEWATS at | Dali Udhyanpur | Bharath-& | 25 KLD |
| Jijwean |

LT

Yours{faithfully

=\

Executive Enginesr
Rural Engineering Wing
) Doda
Copy for fevour of kind infarmatian o -

1} Director General Rural Sanitation J&K,

z:,‘lr Sup:rinrerEu:Ilng Engg::r REW Jam?u.

3} Assistant Executive Ireer REW Sulb Division g Dada

4} P.A, to Deputy Commissiane Doda, e

19
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Annexure- D
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Soakage Pits
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Annexure- E

Bio-Effluent Treatment Plant of 20 KLD at New Slaughter House, Bhaderwah
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Annexure- F

STP installed at Sub District Hospital Bhaderwah

18
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Email: xen—mhﬂdnda@|£.gav.in

L]
uUnlon Territory of Jammu & Kashmir i
'@ Office of the Executive Engineer, Mechanical & Hospital Division, Doda.

The Additional Deputy Commissioner,
Doda
Mo: - MHDD/2025-26/4 48 F-1

Subject: - Submission of Current Status Report regarding NGT Action plan and

related Issues
Reference: -Your Office Letter No.1366-77/ARA dated 24.03.2026.

Dated:- Bo- o3 - 2=2&

Sir,

In reference to the subject matter cited abowve, and in response to the
Point figured at S.MNo.2 it is hereby submitted that the Repair and Replacement
works of electro-mechanical components for the revival of the 100 KLD Sewage
Treatment Plant {STP) at Sub-District Hospital (SDH)} Bhaderwah, executed by M/S
R.P. Global Projects, have been completed and the plant was successtully
commissioned on 09-10-2025%. The inlet and outlet sample point hawve also been
installed.
The plant is working satisfactorily and is successfully treating the waste
sewage water from the hospital successfully. The test reports of the sewage water

are within the permissible limits.
The training to the Hospital Staff has been imparted at site by the
contractor. All necessary documentation including Operation Manual, PE&ID, Process
Flow Diagram, and Commissioning Report has been received and kept on record.
For effective functioning of the S5TPF, adequate and continuous sewage
inflow is cssential so that the optimum functioning of the STP plant is maintaineaed.

Yours faithfully,

-
""’{Er, Pre P Kumar)

%Executive Engineer,
cha c.?l & H ital Division,
T Bnda‘?EP

Copy to the: _ )
1. Chief Enginecr, Mechanical and Hospital Engineering Department, Jammu for

information please _
Director Health Services Jammu For Information pleasea

Additional Deputy Commissioner Bhaderwah for information please
Superintending Engineer, Mechanical and Hospiltal Circle, Jammu for
Information please.

. Chief Medical Officer Doda for Information please

. Block Medical Officer SDH Bhaderwah for information

Mo LN

19



395

Annexure- G

g, Bha

#ilat 32 B7UIES, Lon

Hreorcia GrAT 0530
Ficat e

STP installed at Teligarh Resort, Bhaderwah
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Annexure- H

-_

a* i T

- ~
2 GPS Map Camera
L

B Gs Map Camers ks | Bhaderwah
. : Xpg8+hd7 Bhaderwah, 182222,
Lat 32.988827° Long 75.715252°
Monday, 23/03/2026 05:02 PM GMT +05:30

Damaged sites at MRF Dranga, Bhaderwah
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Annexure- |

Dranga

18222 ral

Vermi-composting Unit at Dranga, Bhaderwah
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Annexure- J
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Compost Pits
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Annexure- K

BEBhadervwah
o pagp I+ . B
33

Bhaderwah
EACa [

Door to Door Collection

B

gt
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Annexure- L

BRIEF NOTE

The work of Chain Link Fencing namely “Installation of Fencing adjoining
to Nallahs within the limits of MC Bhaderwah” has been allotted to the
contractor M/S AVG Contractors and Supplies Pvt. Ltd 1% owner Rajeev Kumar
Jain R/o Talab Tillo Jammu vide allotment No:-SED/R&B/DB/2025-26/9151-54

Dated:-19-11-2025 for an amount of Rs. 265.12 Lacs for a completion period of
18 months (AAA Cost.331.41 lacs).

Present status:- Till date about 15% of progress has been achived

(Length=700mtrs. The expenditure incurred till date is Rs.10.52 lacs (Work is in
progress).

Total length of the Chainlink Fencing to be executed is 4550 mtrs out of which

3200mitrs is on road side and 1350 mtrs is for plugging of Bridges and narrow
stretches within the limits of MC Bhaderwah.

By including the length of residential houses and commercial shops along the
River sides, total River length to be.covered will be around 6.00 kms as per
demarcation done by the MC Bhaderwah before prepration of DPR.

As per allotment the target date of completion is 25-05-2027.
Expected Date of Completion = 08-2026

/

Execu;ie Engineer
PWD (R&B) Division

Bhaderwah

29



401

titude: 32.981 845
ude: 75.711686
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Chain Link Fencing

26



402

Annexure- VI

Fruits and Vegeables waste collection from market/shops
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Annexure- N

[Govearnment of Jarmmu & Kashmir)

OFFICE OF THE BLOCK DEVELOPMENT OFFICER BEHADERWAH

The Assizstant Commiissioner Panchayat,
| TRTN FW

NOBDOAB2025 Jh,’.::‘-'(_";'_(jg Dated: 8L 04,/ 2026

subject: Construction of Plastic waste management plant at Kapra and damage of
Bhalara-Kapira road at Kapra and report thereof,

Sir,

Kindly refer 1o the subject cited abowve. In this context, it is submittecd thar o
work namely “Construction of Plastic Waste Management Shed” was started at Eapra
Block Bhaderwah during the month of May 2025 (photograph enclosed), bat afrer
some time Bhalara-Kapra road adjacent to the site of work was damaged and got
washed out on 0L.0G.2025 (photograph enclosoed).

Further, it is submirrted that during the heavy rainfall during the month ot
August and September 2025 severe damage has been causcd to the Bhalara-Eapra
road and again the work was started and the debris was cleared. But the rovancl
adjacent to the site of construction remains sinking day by day and now the site 1s

not feasible for the “Construction of Plastic Waste Managernent Shed” ar Kapra.
Photographs of site is enclosed.

As such, vour good self is reguested to kindly take up the matter with rhe
higher suthorirics for change of location for the construction of the same.

ITence the current status report is submitted for favour of information and
kind perusal with a request to kindly ralke up the matter with higher anthorities for

necessary change of location at an carliest so that the work could be complered well
in time.

Block Dovelo OfNcer

Bhaderwah

Copyv for favour of information Lo:

1. District Development Commissionoer Doca.

2. Addl Depuly Commissioner, Bhaderwah with a reguest to pro
land for cons=s=truction of the said work.

3. Office Record.. - __ ____ __

e Ffeasible
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Time: 07-04-2026 15:36
Mate: PWML Site Misrata

Time: 07-08-2026, 7547
Male PWIL Site Misrata
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[Latitudde: 22022980
ILomgituca: PSS SDEB3323

Sl lory 77748 08 T0 B0
Acourmey: 1T0L33 m

Tirmes; 03— — 2012 1RIS0a 7.

L

b e M
Tirme: -03-3026 1535

Nie: PWHIL Site Mighits

BRO Road Subsidence adjacent to land levelling of Plastic Waste Management Unit
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Annexure- O

r BARp Caarveer o

Z2mmBca+mmSw, Dranga, 1822271,

Lat S=2.01717863 Long 7S5. & 7001 =<
vvednesday, O1;/04,;/2026 O1:58 PMhNM GRT
+= 00530

Construction and Demolition Waste Unit at Dranga, Bhaderwah
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Annexure- P

CCTV implementation
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Annexure- Q

MUNICIPAL COMMITTEE
BHADERWAN
WARD NO. 5

MOHALLA EID GAH

(4 ]
_.!!!lfl.!"!t'_ Fs L
M BEHADE RWAH

LED Display and Signage Boards
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Annexure- R

gl /04/2020 1221

IEC activities and Awareness campaign

- N
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Annexure- S

Special Drives for Cleaning of Neeru River Bhaderwah
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~. nnexure-R2
AN GLADNE, (NARWAL) JAMMU
J A K POLLUTM ANALYSIS TEST REPORT n:‘mv P !fq(w) (‘.:‘

Source of Lample collection : Neery River
Date of wample collection :m
[:-. L — T Weeru River st NeoraiverstSold | River Chenabafter | Standard Permissible |
Mondha Sartangal | waste Management & “'ﬂ‘m u—l::n::u-
near
-n-; an‘h_ 8 For ‘B’ Class of Rivers

1 Weathe: O Do ﬂ:'

1| Temperstun(Q ] :

) Colowr Colourten Light prey u!lill""’““

a Odowr Ot Odourieis o 5.0 mg

s Drsohves 10 s

2 H % Y85 187 _ 8545

. 13 137 2

8 Demand B0 0L 1 <30 mg/
Gerwral Parameten

> iy T T 100

7| Total Dissived Sokts i [ 14

1] Chemical Deygen Demand BOL BOL 11.0

& Total Aaiony 7 = o

] Fardnens #s CaCO 4 M L

. Calcium Wargewss a1 CaC03 5t 54 1

7 Hardress o CaC03 14 0 18

[] Sogaum 7 as [¥]

] fl-unn [T3] 134 28

] Choride 15 u L
| Paramatery -~ : -
e T O B 14400 | I |

Sose 1 Allthe concentrations are expressed in g/l except pH, Conductivity (15/cm) ,Temperature *C BDLs
3 AN samples were found complying with standard limits falling in B elass of Rivers expect Faecal

st Dogis ol
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Sample sbmitied B aialiah | Hangd
imn | Pewmeten sioen Msllsh  Retore Halina
g wih Meary | mising with Neerw S pefore mising =R iﬂ-"::lﬁ Gunge ot
vor noar partangsl vil | mear  Jamis Neery Miver mesr | T classification
Bt Braderesh Chinpte M Amirs Nagar of
| Ehaderssh Anaderwah streami  far W
) @ (L] _____H Class of Rivers
1 wrrm Cer O  oew | O — L
2 Tempr T [ 3 _____L_—-,_.__—"’-—-— _EB
3 Covonr Colouriess Light Brown T gt Light grey Light rey.
CH—_ Ddourien T T Odowriess
: Smsived G . ] _..__31_.—_______5.5_-—-— L] *5.0mgh
W il 143 LY 7.9 1.82 760 5545
[F | Conteiily L] w ] = 120
.  Bsmogcs Dwepes <1.0 113 <10 <1.0 <10 1.0 mgh
| Demant
e PEEEY
1 Tartwaity 10 &0 10 30 40
F] Tona Deagrere S I3 = ™ 55 70
’ e Ovee BOL 150 BDL BDL <D
[ Teew ] = 0 ] ™
: Farsnen i (a0 - % [ ] 52
.'_“- & 7]
| eacon - b
’ Mg Rargw ]
- Ll - » 4
L S 24 74
» Pt [ 15 :: 38
w Ohioride 17 I n ur =
u“ : ;
 Faecal Coldorm ] 00
— N —

Sow 1 AN the concentrations are exgressed in mg/| except pH,
e

w‘hﬂ [
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BEFORE THE HON’BLE NATIW GREEN TRIBUNQ ?
PRINCIPAL BENCH
AT NEW DELHI

0.A No. 178/2024

Title of the case: - News item titled “Increasing Pollution badly
affecting water bodies in Bhaderwah” =

In the matter of: Affidavit in support of Progress Report|= AD

I, Krishan Lal, JKAS age 58 years, presently posted as Depﬁ”ty
Commissioner, Doda, do hereby solemnly affirm and declare that
being well conversant with facts of the case and on the basis of records
available with me, do hereby swear this affidavit in support of
Progress Report. I do hereby further declare as under:-

1. That the Progress Report has been drawn and drafted by
the deponent on the basis of information and material
available with the deponent.

2. That the Deponent has gone through the contents of the
accompanying Progress Report and the same are related to
the records of the case available with the Deponent and are
true to the best of my knowledge and available information.

Verification:-

Verified at Doda on ¢ L 2026 that the contents of the

above affidavit are true and corréct to the best of my knowledge
and belief,

b
xSa_rémnl‘f Mflrmad befun&*“‘*-‘-’-“w aﬁ‘f
: ;; ;:.':_-".'-:r" h '-f “-: : , De
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e-Stamp 3
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:  IN-JK17515332212242Y

. 03-Apr-2026 02:15 PM

:  NEWIMPACC (SV)/ jk12574304/ DODA/ JK-DD
SUBIN-JKJK1257430418096345575680Y
Deputy Commigsioner Doda Sh Krishan Lal
Article 4 Affidavit
Affidavit

0

{Zero) 5
: Deputy Commissioner Doda Sh Krishan Lal
:  Not Applicable :
: Deputy Commissioner Doda Sh Krishan Lal -

10
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